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DlversiOll of ~ ~~ .~ Pro. 
tion Schemes for other PurpOseS 

·476. SHRI SARJOO PAND1:Y: Wi\! 
tljle Ministe.t- o~ l\UUGATION AND 
POWER be pleased to state: 
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THE MINISTER OF IRRIGATION 
AND POWER (DR. K. L. RAO): (a) 
and (b). Under U1e procedure evolved 
for tbe Fourtb Plan, tbe Central assis-
tance to tbe State Governments for 
their. fleli IIchemes Is provided in tbe 
shalie of block loans and grants and 
is not tied to any particular projects 
or head of development. Thus there 
is no earmarked assilltance tor flood 
control schemes. The state Govern-
ments al'l! free to allocate tbe funds to 
various heads of development allcord-
Ing to priority. 

However, the Government of India 
have provided special financial assist-
ance for acceleration of ftood control 
programme and priority "schemes in 
some States and these amounts have 
been utilised for tbe purpose for which 
they were provided. 




